
In the National Companv Law'fribunal..Iaipur

Item No.206
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UNDER SECTION 9 O['IBC, 2016

In the matter of:

Santosh Steel Corporation

vs.

Dak Rolls Pvt. Ltd.

A p p I i ca n t/Peti ti on ers

;;;;;;"; ;:;:ffi;
Coram: SH. P. S. N. PRASAD, HON'BLE JUDICIAL MEMBER

SH. RAGHU NAYYAR, HON'BLE TECHNICAL MEMBER

For Petitioner (s)

Iror Respondent(s)

: Prateek Kedawat, Proxy Counsel

None-appeared

ORDER

Proxy Counsel appeared on behalf of the Arguing counsel and sought tirne

in the matter. Post the'matter to 18.12.2019.

(RAGHU NAYYAR)
.TECTINICAL MEMBER

(P.S.N. PRASAD)
.IUDICIAL MEMBER

Himani
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